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D. Furkayastha, JM 

When the matter is taken up for order today, Id. counsel Mr. De, 

appearing on behalf of the applicant submits that the applicant got all 

reliefi as per direction given by this Tribunal on 1.9.97 in O.A. 1187 

of 96. Mr. Banerjee, Id. counsel, appearing on behalf of the alleged 

contemner is present. The C.P.C. is disposed of accordingly. 

2. 	No costs. 
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